-~IN THE CENTRAL ADMINISTRATIVE TRIBUNAL C\

Jaipur Bench, J alpur

ORDER SHEET

v Cowm, MBSy
Application No...S> ... .':‘..'./..‘i.‘. ......... of 199 /

Applicant(s)..! 1”14 ./ i, Hi4. Respondent(s).

’Z]
~

R A R R I I Y R L LR R N R Ry TR RS

R R N S R L L L R L L L LI R RO PP P P P R R T R L T T P R T Ry R P YRR

Motes of the Reaistry Orders of the Tribunal
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